IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :06-04-2026
Date : 06.04.2026

c.C

Applied For

COURT
, WP (C) - o WRIT
2026/06.04.2026 | /o o00 505, B SAMAL C.0. 22. Order Dtd. 9999-12-31 BRANC
COURT |
, CRLA- PN CRIMI
2026|06.04.2026 44/2010 P K MOHANTY |C.O. gg. Order Dtd. 2026-03-26 APPEA
: WP (C) - RATIKANTA COURT P
2026|06.04.2026 8876/2026 MOHAPATRA c.0o. NO. 1 Order Dtd. 2026-04-22
WRIT
: WP (C) - COURT PO BRANC
2026 (06.04.2026 1568/2026 B DAS c.o. NO. 1 Order Dtd. 2026-03-31 (DIVI
BENCH
, WP (C) - COURT sl
2026 (06.04.2026 1053/2026 P K SWAIN c.o. NO. 1 Order Dtd. 2026-03-31
, WP (C) - COURT Chal WRIT
2026 (06.04.2026 21446/2022 D SAMAL c.0. NO. 1 Order Dtd. 2026-03-30 BRANC
, WP (C) - COURT Chal WRIT
2026 (06.04.2026 11863/2022 M R ROUTRAY |C.O. NO. 1 Order Dtd. 2026-03-30 BRANC
: WP (C) - COURT sl WRIT
2026 (06.04.2026 11871/2022 M R ROUTRAY |C.O. NO. 1 Order Dtd. 2026-03-30 BRANC
COURT
, WP (C) - o WRIT
2026|06.04.2026 9933/2026 G. C. JENA [C.O. NO. 2 |Order Dtd. 9999-12-31 BRANC
OLD
wp (0) - COURT BRANC
/ — —
2026|06.04.2026 9734/2026 B. BEHERA c.o. ggb 2 |Order Dtd. 2026-03-31 (DIVI
BENCH
WP (C) - COURT
'2026/06.04.2026 S. K. RATH c.o. NO. 2 |Order Dtd. 2026-03-31
9593/2026
OLD
COURT
, WP (C) - PO WRIT
2026 |06.04.2026 9690/2026 S.SAMAL c.0. NO. 2 |Order Dtd. 2026-03-31 BRANC
OLD
, WP (C) - COURT PO WRIT
2026|06.04.2026 9613/2026 P. PANDA c.o. NO. 2 Order Dtd. 2026-03-31 BRANC




'oLD

WP (C) - COURT
'2026/06.04.2026 P. PANDA NO. 2 |Order Dtd. 2026-03-31
9662/2026
OLD
e (C) - COURT
/ —_ —_
2026|06.04.2026 28712/2025 B. K. SWAIN gg. Order Dtd. 9999-12-31
e (C) - COURT
'2026/06.04.2026 B. K. SWAIN NO. 2 |Order Dtd. 9999-12-31
9649/2026
OLD
COURT
, WP (C) - o WRIT
2026|06.04.2026 9622/2026 B. K. SWAIN NO. 2 |Order Dtd. 9999-12-31 BRANC
OLD
COURT
, WP (C) - o WRIT
2026(06.04.2026 |goo.% 00, [B. K. SWAIN NO. 2 |order Dtd. 9999-12-31 BRANC
OLD
COURT
, WP (C) - o WRIT
2026|06.04.2026 9590/2026 B. K. SWAIN NO. 2 |Order Dtd. 9999-12-31 BRANC
OLD
COURT
, WP (C) - o WRIT
2026(06.04.2026 |goo %00, B. K. SWAIN NO. 2 |order Dtd. 9999-12-31 BRANC
OLD
COURT
, WP (C) - Caal WRIT
2026(06.04.2026 |go %00, |S.K. SAMAL NO. 2 |order Dtd. 2026-03-31 BRANC
OLD
COURT
, WP (C) - P. K. Cal WRIT
2026|06.04.2026 41382/2023 PRADHAN ggb 2 |Order Dtd. 2026-03-25 BRANC
RA- COURT
'2026/06.04.2026 S MOHARANA NO. Order Dtd. 9999-12-31
395/2025 o1
FAO- COURT MISC.
'2026/06.04.2026 S SAHOO NO. Order Dtd. 2026-03-31 APPEA
382/2018
21 SEC.
COURT
, WP (C) - Cal WRIT
2026(06.04.2026 |, 02°> . [P K PRADHAN g?. Order Dtd. 2026-03-31 BRANC
COURT
/ WP (C) - e WRIT
2026 |06.04.2026 20485/2023 A.K.ROUL g?. Order Dtd. 2026-03-30 BRANC
COURT
, WP (C) - ol WRIT
2026 |06.04.2026 7497/2026 B. SAHOO gg. Order Dtd. 2026-04-21 BRANC
COURT
, WP (C) - DIPAK RANJAN Caal WRIT
2026|06.04.2026 9415/2026 |MISHRA ggb 2 |Order Dtd. 2026-03-26 BRANC
COURT
: CRLMC- JAYAKRISHNA Cal
2026|06.04.2026 2486/2025 MOHAPATRA ggb 2 |Order Dtd. 2026-03-31
COURT
, CRLMC- JAYAKRISHNA Caal
2026|06.04.2026 2509/2025 MOHAPATRA NO. 2 |Order Dtd. 2026-03-31
OLD
2026 /06.04.2026 |ABLAPL-  |A K MOHANTY (COURT [Order Dtd. 2026-03-30




1285/2026 NO. 2
OLD
BLAPI— COURT
2026 106.04.2026 B.DAS Cc.O. NO. 2 |Order Dtd. 2026-03-25 BAIL-
1630/2026
OLD
| BLAPL- COURT
20261(06.04.20206 B.DAS Cc.O. NO. 2 |Order Dtd. 2026-03-11
1148/2026
OLD
WP (C) - COURT
2026 /06.04.2026 C. SAHU Cc.O. NO. 2 |Order Dtd. 2026-03-31
31627/2025
OLD
COURT
, WP (C) - A. B. o WRIT
20261(06.04.20206 29438/2025 MALLICK Cc.O. ggb 2 |Order Dtd. 2026-03-31 BRANC
COURT
: WP (C) - Cal WRIT
20261(06.04.20206 28275/2025 A. K. SAHOO |[C.O. NO. 2 |Order Dtd. 2026-03-31 BRANC
OLD
COURT
, WP (C) - Cnal WRIT
20261(06.04.2026 27385/2025 GOPAL C.O. NO. 2 |Order Dtd. 2026-03-31 BRANC
OLD
b () - BranC
/ —_ —_
20261(06.04.2026 31607/2025 C. SAHU Cc.O. ggb 2 |Order Dtd. 2026-03-31 (DIVI
BENCH
COURT
, WP (C) - Al WRIT
20261(06.04.2026 31601/2025 C. SAHU Cc.O. NO. 2 |Order Dtd. 2026-03-31 BRANC
OLD
COURT
, WP (C) - o WRIT
2026(06.04.2026 31454/2025 C. SAHU Cc.O. NO. 2 |Order Dtd. 2026-03-31 BRANC
OLD
: WP (C) - COURT o
2026 (06.04.2026 34353/2025 J. SAHOO Cc.O. NO. 6 Order Dtd. 2025-12-03
, WP (C) - HIMANSHU o WRIT
2026 (06.04.2026 34003/2025 BHUSAN DASH GENERAL Order Dtd. 2025-12-12 BRANC
'2026/06.04.2026 We (C) - HIRARAM BHOI |GENERAL Entire Document
: : 9265/2025
PRAFULLA
'2026/06.04.2026 g§;§>;026 CHANDRA GENERAL Order Dtd. 2026-03-26 giigc
ACHARYA
: WP (C) - . WRIT
2026106.04.2026 8739/2025 HIRARAM BHOI GENERAL Entire Document BRANC
, WP (C) - , WRIT
20261(06.04.20206 9397/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
2026 |06.04.2026 WE (C) ~ HIRARAM BHOI GENERAL Entire Document
: : 9643/2025
2026 06.04.2026 "0 (C)- HIRARAM BHOT |GENERAL Entire Document
: : 9789/2025
2026 /06.04.2026 WP (C) - \JAYADEV BHOI |GENERAL | Order Dtd. 2026-01-22




7674/2025

/ WP (C) - .
2026 /06.04.2026 9985/2025 HIRARAM BHOI |GENERAL Entire Document
2026 06.04.2026 N2 (C)- HTRARAM BHOT |GENERAL Vakalatnama

: : 7674/2025
: WP (C) - . WRIT
20261(06.04.2026 9277/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
2026 06.04.2026 W2 (C)- HTRARAM BHOT |GENERAL Entire Document

: : 9296/2025
, WP (C) = ) WRIT
20261(06.04.20206 9291/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
: WP (C) - , WRIT
20261(06.04.2026 8875/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
: WP (C) - , WRIT
20261(06.04.2026 10105/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
, WP (C) = SANJU L \ WRIT
2026 /06.04.2026 4733/2026 |PANIGRAHT GENERAL Petition With Annexures BRANC
: WP (C) - , WRIT
20261(06.04.20206 10223/2025 HIRARAM BHOI GENERAL Entire Document BRANC
: WP (C) - . WRIT
2026 (06.04.2026 10224/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
'2026/06.04.2026 WP (C) - HIRARAM BHOI |GENERAL Entire Document

) ) 8720/2025
'2026/06.04.2026 We (C) - HIRARAM BHOI GENERAL Entire Document

: : 10042/2025
'2026/06.04.2026 W (C) - HIRARAM BHOI |GENERAL Entire Document

: : 3289/2025
: WP (C) - , WRIT
2026 /06.04.2026 10721/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
: WP (C) - . WRIT
20261(06.04.2026 10923/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
: WP (C) - , WRIT
2026 /06.04.2026 27932/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
'2026/06.04.2026 W (C) - HIRARAM BHOI |GENERAL Entire Document

: : 7674/2025
: RSA- JYOSHNAMAYEE el
2026 /06.04.2026 158/2005 MOHAPATRA GENERAL Judgement Dtd. 2007-08-08




WP (C) -

/ N
20261(06.04.2026 8627/2025 HIRARAM BHOI |GENERAL Entire Document
: BLAPL- SIPRA SUMAN Al _
2026 /06.04.2026 158/2026 PRATTHART GENERAL Order Dtd. 2026-03-23 BAIL
WRIT
, WP (C) - \ BRANC
2026 /06.04.2026 8382/2025 HIRARAM BHOI |GENERAL Entire Document (DIVI
BENCH
: WP (C) - . WRIT
20261(06.04.2026 15864/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
, WP (C) — , WRIT
20261(06.04.2026 14228/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
MISC.
, FAO- MANOJ KUMAR Al
2026 /06.04.2026 491/2020 RANA GENERAL Order Dtd. 2025-03-19 APPEA
SEC.
: WP (C) - . WRIT
20261(06.04.2026 8573/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
2026 06.04.2026 N2 (C)- HIRARAM BHOT |GENERAL Entire Document
: : 8372/2025
WRIT
, WP (C) = \ BRANC
2026 (06.04.2026 8380/2025 HIRARAM BHOI |GENERAL Entire Document (DIVI
BENCH
WRIT
: WP (C) - , BRANC
20261(06.04.20206 7129/2025 HIRARAM BHOI |GENERAL Entire Document (DIVI
BENCH
'202606.04.2026 W (C) - HIRARAM BHOI |GENERAL Entire Document
: : 7901/2025
WRIT
: WP (C) - , BRANC
20261(06.04.20206 6691/2025 HIRARAM BHOI |GENERAL Entire Document (DIVI
BENCH
: WP (C) - , WRIT
2026 /06.04.2026 6687/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
'2026/06.04.2026 W (C) - HIRARAM BHOI |GENERAL Entire Document
: : 6661/2025
'2026/06.04.2026 W (C) - HIRARAM BHOI |GENERAL Entire Document
) ) 6663/2025
: WP (C) - . WRIT
20261(06.04.2026 6555/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
WRIT
: WP (C) - CHANDAN A BRANC
2026 /06.04.2026 14364/2021 KUMAR DEY GENERAL Order Dtd. 2024-03-20 (DIVI

BENCH




WRIT

, WP (C) — CHANDAN CAal BRANC
2026106.04.2026 14366/2021 KUMAR DEY GENERAL Order Dtd. 2024-03-20 (DIVI
BENCH
, WP (C) - Cnal WRIT
2026106.04.2026 1440/2026 B K DAS GENERAL Order Dtd. 2026-03-30 BRANC
, WP (C) - MANOJ KUMAR 14 WRIT
2026106.04.2026 33413/2023 [RANA GENERAL Order Dtd. 2025-11-20 BRANC
WRIT
: WP (C) - . BRANC
20261(06.04.2026 5063/2025 HIRARAM BHOI |GENERAL Entire Document (DIVI
BENCH
, WP (C) = ) WRIT
20261(06.04.2026 4709/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
WRIT
, WP (C) = , BRANC
20261(06.04.2026 4928/2025 HIRARAM BHOI |GENERAL Entire Document (DIVI
BENCH
, WP (C) = , WRIT
20261(06.04.2026 4527/2025 HIRARAM BHOI GENERAL Entire Document BRANC
'2026/06.04.2026 WP (C) - HIRARAM BHOI |GENERAL Entire Document
: : 4707/2025
, WP (C) - . WRIT
2026 (06.04.2026 25482/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
: WP (C) - , WRIT
20261(06.04.20206 24631/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
BLAPL-
'2026/06.04.2026 ANKANN PANDA GENERAL Order Dtd. 2026-04-06
477/2026
'2026/06.04.2026 W (C) - HIRARAM BHOI |GENERAL Entire Document
: : 24202/2025
: WP (C) - , WRIT
20261(06.04.20206 23781/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
WRIT
: WP (C) - , BRANC
2026 |06.04.2026 23002/2025 HIRARAM BHOI |GENERAL Entire Document (DIVI
BENCH
: WP (C) - , WRIT
2026 |06.04.2026 23166/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
'2026/06.04.2026 we (C) - HIRARAM BHOI |GENERAL Entire Document
: : 19512/2025
2026 |06.04.2026 [T (C)- HTRARAM BHOT |GENERAL Entire Document
: : 19884/2025
WP (C) - WRIT
/ .
20261(06.04.20206 22005/2025 HIRARAM BHOI GENERAL Entire Document BRANC

(DIVI




BENCH

WRIT
, WP (C) — , BRANC
20261(06.04.2026 22656/2025 HIRARAM BHOI |GENERAL Entire Document (DIVI

BENCH
, WP (C) - , WRIT
2026 /06.04.2026 18965/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
: WP (C) - . WRIT
20261(06.04.2026 19487/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
, WP (C) - , WRIT
2026 /06.04.2026 16316/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
, WP (C) = ) WRIT
20261(06.04.20206 18943/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
: WP (C) - , WRIT
20261(06.04.2026 15998/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
: WP (C) - , WRIT
20261(06.04.2026 16104/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
, WP (C) = , WRIT
20261(06.04.2026 13600/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
'202606.04.2026 We (C) - HIRARAM BHOI |GENERAL Entire Document

: : 14016/2025
: WP (C) - . WRIT
2026 (06.04.2026 13367/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
, WP (C) - . WRIT
2026 (06.04.2026 12973/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
'2026/06.04.2026 We (C) - HIRARAM BHOI |GENERAL Entire Document
: : 11039/2025

: WP (C) - . WRIT
20261(06.04.2026 12454/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
: WP (C) - . WRIT
20261(06.04.2026 21393/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
: WP (C) - , WRIT
2026 |06.04.2026 21084/2025 HIRARAM BHOI |GENERAL Entire Document BRANC
, SA- Order Dtd. 2014-07-
2026106.04.2026 135/1990 D NAYAK GENERAL 09Petition, Appealmemo, Annexure, Decree,
, RSA- Caa SECON
2026 |06.04.2026 406/2016 B K DAS GENERAL Order Dtd. 2024-04-03 APPEA
, MATA- Cnal FIRST
2026106.04.20206 156/2019 P K PATI GENERAL Order Dtd. 2026-03-18 APPEA




WP (C) -

/ - -
2026(06.04.2026 70 )7 16 R PATRA  |GENERAL Order Dtd. 2017-01-17
, RSA- - SECON
2026 106.04.20206 159/2002 J P KAR GENERAL Order Dtd. 2024-07-02 APPEA
, RSA- o SECON
2026 106.04.20206 19/2015 K C PANDA GENERAL Order Dtd. 2026-03-17 APPEA
, CRLMC- o
2026 106.04.20206 216/2013 K C LENKA GENERAL Order Dtd. 2013-12-16
, WP (C) - DEBASTS L
2026(06.04.2026 7o o7 SRR GENERAL Order Dtd. 2026-03-23
2026 (06.04.2026 |CONTC- B K SWAIN  |GENERAL Order Dtd. 2026-03-18 CONTE

<04 341/2026 : |
, WP (C) - ol WRIT
2026(06.04.2026 100C)° S C ROUTRAY GENERAL Order Dtd. 2026-02-18 e
, WP (C) - o WRIT
2026 106.04.2026 37814/2025 S C ROUTRAY |GENERAL Order Dtd. 2026-02-18 BRANC
12026(06.04.2026 | CUEC G ROUT GENERAL Order Dtd. 2026-01-05

VR 727/2025 € :
, WP (C) - L WRIT
2026 106.04.2026 34949/2025 U CHHOTARAY |GENERAL Order Dtd. 2025-12-11 BRANC
2026 (06.04.2026 |CONTC- U CHHOTARAY |GENERAL Order Dtd. 2026-01-28

04 449/2026 :
2026 (06.04.2026 |CMAPD- P K BEHERA |GENERAL Order Dtd. 2026-03-31 M.J.C

<04 286/2025 : -J-
2026 06.04.2026 |CMAPD- P K BEHERA |GENERAL Order Dtd. 2026-03-31 M.J.C

<04 287/2025 : -J-
, WP (C) - Cnal WRIT
2026(06.04.2026 [0 L7 |7 P KAR GENERAL Order Dtd. 2026-03-06 e
, CRLA-
2026 106.04.20206 R K MAHARHOI |GENERAL Order Dtd. 2026-02-11

59/2026
WRIT
, WP (C) - o BRANC
2026(06.04.2026 [, )" b smraT GENERAL Order Dtd. 2026-03-18 s
BENCH

2026 06.04.2026 |"ELC)~ D SETHI GENERAL Order Dtd. 2026-03-18

04 5634/2026 :
, WP (C) - L WRIT
2026(06.04.2026 10 L7 s DasH GENERAL Order Dtd. 2026-03-31 N c
2026(06.04.2026 |"E(C)- PURUSOTTAM  |GENERAL Order Dtd. 2026-03-17

YR 13778/2025 ’
2026 06.04.2026 |"ELC)” J MOHAPATRA |GENERAL Order Dtd. 2026-03-24

04 33226/2025 :
2026 (06.04.2026 |PBLAPL- ) MOHANTY  |GENERAL Order Dtd. 2026-03-23 BATL-

1635/2026




/ WP (C) - o WRIT
2026(06.04.2026 7o )" oS HUSSAIN  |GENERAL Order Dtd. 2026-03-06 e
/ 0JC-— o
2026(06.04.2026 (O7°7 /P K BEHERA |GENERAL Order Dtd. 2018-03-28
2026(06.04.2026 |°JC P K BEHERA |GENERAL Order Dtd. 2018-03-28
04 13547/2000 :
/ CRA- o CRIMT
2026(06.04.2026 (C27 M K MOHANTY GENERAL Order Dtd. 2026-03-19 iy
/ CRLREV- o CRIMT
2026(06.04.2026 (S5 "D0C. S s BISWAL  |GENERAL Order Dtd. 2026-03-23 it
, SA- o SECON
2026 106.04.2026 215/1987 A K BISWAL GENERAL Order Dtd. 2025-09-24 APPEA
, SA- o SECON
2026 106.04.2026 219/1987 A K BISWAL GENERAL Order Dtd. 2025-09-24 APPEA
, ABLAPL- L
2026 106.04.20206 2418/2018 M NAIK GENERAL Order Dtd. 2018-12-13
o MISC.
2026 106.04.2026 D HAZRA GENERAL Order Dtd. 2023-01-02 APPEA
395/2012
SEC.
, oJc- o WRIT
2026(06.04.2026 077 /B R SENAPATI GENERAL Order Dtd. 2022-08-30 e
, SA- o SECON
2026(06.04.2026 707 oo [P K PAL\ GENERAL Order Dtd. 2023-11-21 e
202606.04.2026 |0JCT B B DASH GENERAL Order Dtd. 1999-07-01
04 7315/1999 :
WRIT
, WP (C) - Order Dtd. 5000-01- BRANC
2026106.04.2026 63/2019 R SAMAL GENERAL 0lPetition, Annexure, (DIVI
BENCH
. MISC.
'2026(06.04.2026 J DEHURY GENERAL Order Dtd. 2026-03-14 APPEA
769/2023
SEC.
, WP (C) - e WRIT
2026(06.04.2026 5" o lG ROUT GENERAL Order Dtd. 2025-05-14 e
, WP (C) - o WRIT
2026(06.04.2026 "2 1017 IR SAMAL GENERAL Order Dtd. 2021-07-30 o
, RSA- o SECON
2026 106.04.2026 322/2004 P JENA GENERAL Order Dtd. 2012-08-22 APPEA
2026 /06.04.2026 |AHO-6/1988 |P S SAMAL  |GENERAL Order Dtd. 9999-12-31
2026 /06.04.2026 |FA-59/1976 P S SAMAL  |GENERAL Order Dtd. 9999-12-31
2026(06.04.2026 | CRDMC- N SAHOO GENERAL Order Dtd. 2026-03-06
48/2026
2026(06.04.2026 | CONTC- B R SENAPATI |GENERAL Order Dtd. 2026-03-31
04 1150/2026 :
, CRLMC- o CRIMT
2026(06.04.2026 |5 N |s BISWAL GENERAL Order Dtd. 2026-03-13 .




/ WP (C) - o
2026(06.04.2026 70 4% oo |D K MOHANTY GENERAL Order Dtd. 2026-03-24
WRIT
, WP (C) - o BRANC
2026(06.04.2026 [70(C)° M R SAHOO  |GENERAL Order Dtd. 2026-02-25 s
BENCH
WRIT
/ WP (C) - ol BRANC
2026(06.04.2026 70 (C)° M R SAHOO  |GENERAL Order Dtd. 2026-02-25 s
BENCH
WRIT
, WP (C) - ol BRANC
2026(06.04.2026  [70(C)° M R SAHOO  |GENERAL Order Dtd. 2026-02-25 s
BENCH
WRIT
, WP (C) - o BRANC
2026(06.04.2026 70 ()7 M R SAHOO  |GENERAL Order Dtd. 2026-02-25 s
BENCH
, WP (C) - o WRIT
2026(06.04.2026 [g- (0 | BEHERA GENERAL Order Dtd. 2026-04-15 e
, WP (C) - o WRIT
2026(06.04.2026 |00 0"l saMAL GENERAL Order Dtd. 2026-03-31 e
2026 06.04.2026 |"E(C)- S BEHERA GENERAL Order Dtd. 2024-10-03
04 22634/2024 :
2026 (06.04.2026 |"E(C)- S BEHERA GENERAL Order Dtd. 2024-10-03
<04 22634/2024 :
, CRLMC- N K o
2026(06.04.2026 NPT 0 C oaqny  GENERAL Order Dtd. 2026-04-08
, WP (C) - o WRIT
2026(06.04.2026  [10C)° A K MOHANTY GENERAL Order Dtd. 2026-03-31 e
2026 (06.04.2026 |"ELC) - A K MOHANTY |GENERAL Order Dtd. 2026-03-31
04 6782/2026 :
2026 06.04.2026 |"ELO)~ A K MOHANTY |GENERAL Order Dtd. 2026-03-31
04 6785/2026 :
2026 106.04.2026  |"AT G ROUT GENERAL Order Dtd. 2026-03-09
04 959/2025 :
WRIT
, WP (C) - o BRANC
2026(06.04.2026 [go00)” A K MOHANTY |GENERAL Order Dtd. 2026-03-31 s
BENCH
2026 06.04.2026 |"E(O)~ A K MOHANTY |GENERAL Order Dtd. 2026-03-31
04 6911/2026 :
, CRLMC- o CRIMI
2026(06.04.2026 |01 %° . R K ROUTRAY GENERAL Order Dtd. 2025-12-05 .
2026 /06.04.2026 WP (C) - C SAHU GENERAL | Order Dtd. 2026-03-20




132422/2025 |

WRIT
, WP (C) — L BRANC
2026 /06.04.2026 31607/2025 C SAHU GENERAL PetitionAnnexure, (DIVI
BENCH
2026 |06.04.2026 ["F(C)- C SAHU GENERAL PetitionAnnexure
U 31627/2025 !
: WP (C) - " WRIT
2026 /06.04.2026 31454/2025 C SAHU GENERAL PetitionAnnexure, BRANC
, WP (C) - L WRIT
2026 /06.04.2026 31601/2025 C SAHU GENERAL PetitionAnnexure, BRANC
FAO— MISC.
2026 06.04.2026 A SAHOO GENERAL Order Dtd. 2025-05-15 APPEA
337/2019
SEC.
: JCRLA- o CRIMI
2026 /06.04.2026 40/2012 S K KAR GENERAL Order Dtd. 2023-02-10 APPEA
: CRLA- el CRIMI
2026 /06.04.2026 65/2009 S K KAR GENERAL Order Dtd. 2023-05-16 APPEA
: CRLA- el CRIMI
2026 |06.04.2026 586/2020 S K KAR GENERAL Order Dtd. 2023-05-16 APPEA
: JCRLA- Al CRIMI
20261(06.04.2026 9/2012 S K KAR GENERAL Order Dtd. 2022-10-20 APPEA
/ JCRLA-
2026 /06.04.2026 96/2003 S K KAR GENERAL Order Dtd. 2022-10-20
: CMP- s WRIT
2026 106.04.2026 498/2022 S S JENA GENERAL Order Dtd. 2022-06-27 BRANC
, WP (C) - sl WRIT
2026 /06.04.2026 23852/2022 B DAS GENERAL Order Dtd. 2026-03-31 BRANC
, WP (C) - . . WRIT
20261(06.04.20206 18652/2016 P R NAYAK GENERAL Affidavit BRANC
WRIT
: WP (C) - L BRANC
2026 /06.04.2026 27253/2023 P NAYAK GENERAL PetitionAnnexure, (DIVI
BENCH
2026 106.04.2026 we (C) - S K PARIDA GENERAL Order Dtd. 2006-11-08
U 12943/2004 © :
WRIT
: WP (C) - L BRANC
2026 /06.04.2026 29056/2020 L MOHANTY GENERAL PetitionAnnexure, (DIVI
BENCH
2026 106.04.2026 we (C) - D PATTANAIK |GENERAL Order Dtd. 2016-06-21
U 13547/2015 © :
'2026/06.04.2026 we (C) - P K LENKA GENERAL PetitionAnnexur
U 12100/2010 © © exure,




MISC.

2026 06.04.2026 |F2O” A K MOHANTY |GENERAL Order Dtd. 2025-10-31 APPEA
553/2020
SEC.
'2026(06.04.2026 BLAPL- J KAMILA GENERAL Order Dtd 2026-03-19 BAIL-
04 1256/2026 :
/ WP (C) - Al WRIT
2026(06.04.2026 |17 &)° A saHOO GENERAL Order Dtd. 2026-03-23 e
2026/06.04.2026 |"E(C)- T MISHRA GENERAL Order Dtd. 2024-11-08
04 24522/2024 :
202606.04.2026 |"E(C)- K K NATH GENERAL Order Dtd. 2026-03-31
TeE 17945/2025 ’
, TRP (C) -
2026 106.04.2026 A B MALLICK |GENERAL Order Dtd. 2026-03-18
33/2025
| WP (C) - LN e
2026(06.04.2026 (10T S psInes | |GENERAL Order Dtd. 2025-11-29
, WP (C) - o WRIT
2026 106.04.2026 9589/2026 B K MOHANTY |GENERAL Order Dtd. 2026-03-31 BRANC
2026 06.04.2026 |CME” N BEHERA GENERAL Order Dtd. 2026-03-31
04 496/2026 :
2026 06.04.2026 |CME” N BEHERA GENERAL Order Dtd. 2026-02-03
<04 717/2025 :
, RSA- L SECON
2026(06.04.2026 257 N BEHERA GENERAL Order Dtd. 9999-12-31 o
202606.04.2026 |"E(C)- S SAHOO GENERAL Order Dtd. 2026-03-10
Tee 28901/2025 '
, CMP- _ _
2026 106.04.20206 423/2026 B MOHAPATRA |GENERAL Order Dtd. 2026-03-10
2026 06.04.2026 N2 (C)- S SAHOO GENERAL Order Dtd. 2026-03-10
-04. 28995/2025 .
202606.04.2026 |"E(C)- B MOHAPATRA |GENERAL Order Dtd. 2026-03-24
04 8311/2026 :
2026 (06.04.2026 |CONTC- P K NAYAK  |GENERAL Order Dtd. 2025-05-07
04 5212/2024 :
, CRLMC- L
2026(06.04.2026 | O K K NATH GENERAL Order Dtd. 2026-03-13
, WP (C) - P WRIT
2026(06.04.2026 [¢of)° |p R MISHRA |GENERAL Order Dtd. 2026-03-25 e
2026 06.04.2026 |"ELC)~ S SAMANTRAY |GENERAL Order Dtd. 2026-04-06
04 3684/2026 :
2026 06.04.2026 |"E(C)- P P BARIK  |GENERAL Order Dtd. 2024-11-20
04 28423/2024 :
/ TRP (C) -
2026/06.04.2026 S R BARIK  |GENERAL Order Dtd. 2026-03-26

203/2025




/ CRLMC- o CRIMI
2026(06.04.2026 SV | C BISWAL |GENERAL Order Dtd. 2026-03-31 .
, CRLMC- o
2026(06.04.2026 [CH T s C BISWAL  |GENERAL Order Dtd. 2026-03-31
, CRLMC- _ _ CRIMI
2026(06.04.2026 (S0 s ¢ BISWAL  |GENERAL Order Dtd. 2026-03-31 .
2026 (06.04.2026 |CRLMC- S C BISWAL |GENERAL Order Dtd. 2026-03-31

04 2031/2025 :
2026 06.04.2026 |CRLMC- S C BISWAL |GENERAL Order Dtd. 2026-03-31

04 2454/2025 :
/ CONTC- o
2026(06.04.2026 S99 |5 sAMAL GENERAL Order Dtd. 2026-03-25
2026 06.04.2026 |CME” P BASTIA GENERAL Order Dtd. 2026-02-12

<04 1606/2025 :

N I C (Software Team)



